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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI

IA No. 643/2025 in
Original Application No. 146/2025

In the matter of:
Anand Bhushan Applicant

vVersus

Ministry of Environment, Respondent
Forest and Climate Change & Ors.

Reply on Behalf of Respondent No. 6 i.e. Deputy
Conservator of Forest, Mahendragarh

MOST RESPECTFULLY SHOWETH:
PRELIMINARY SUBMISSIONS: -

1. That para no. 1 to 5 of the petition is matter of record, needs no
reply.

2. That para no. 6& 7of the |.A. are false and incorrect. The
resolution dated 07.05.2025 passed by the Gram Panchayat for
construction of a wellness centre was merely a proposal and no
approval was ever granted for execution of the said project.
Subsequently, the said project was shifted to another parcel of
land bearing Khasra No. 48//7, Village Kanvi, which is not a part
of the Aravalli plantation area. Therefore, there is no violation of
any kind on the land in question, i.e., Khasra Nos. 166-167. A
copy of the statement of the Village Panchayat dated
31.10.2025 along with site photographs is annexed herewith as
Annexure-1 and 2 respectively.Also, the resolution dated
18.07.2025 passed by the Gram Panchayat was only a proposal
and the same was subsequently cancelled by the Gram

Panchayat, Kanvi, as the proposed site was passing through the
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Aravalli plantation area. A copy of the statement of the Sarpanch

dated 02.02.2026 is annexed herewith as Annexure-3.

In View of the submissions made herein above, present

reply may kindly be taken on record.

Date: 10.02.2026 (Vijender iingh, IFS)

Place: Mahendergarh Deputy Conservator of Forest,

Mahendergarh,(Respondent 6)
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI

IA No. 643/2025 in
Original Application No. 146/2025

In the matter of:
Anand Bhushan Applicant

versus

Ministry of Environment, Respondent
Forest and Climate Change & Ors.

AFFIDAVIT

|, Vijender Singh, IFS, Dy. Conservator of Forests,
Mahendergarh, do hereby solemnly affirm and declare as under: -

1. That deponent is well conversant with the facts of the above

case and is also competent to swear this éf‘fidavit.

2.  That facts stated in the reply to the application is verified to be
correct as per my knowledge and information derived from

official record. Reply has been drafted under my instructions.
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Verified that c tents of the. ggove affidavit are true and

correct as per my knowledgb a#uctjriférmatlon derived from official
record. No part of it is false and nothing have been concealed there
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59 Annexures No. 2

atitude: 27.978835
_Longitude: 76.15134
‘Elevation: 328.99+97.5 m
‘Accuracy: 3.9 m
_Time: 03-02-2026 14:14
‘Note: kanwi
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